
1

ITEM NO.6     Court 1 (Video Conferencing)          SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(Civil)  No.643/2015

ALL INDIA JUDGES ASSOCIATION                       Petitioner(s)

                                VERSUS

UNION OF INDIA . & ORS.                            Respondent(s)

(LEARNED   ATTORNEY   GENERAL   FOR   INDIA   AND   SHRI   K.   PARAMESHWAR,
ADVOCATE AS AMICUS CURIAE)
(IA No. 166723/2021  EXEMPTION FROM FILING AFFIDAVIT & IA No.
166720/2021  EXTENSION OF TIME)
 
Date : 06012022 This Writ Petition along with applns. were called
on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MS. JUSTICE HIMA KOHLI

For Petitioner(s)  
Mr. Gourab Banerji, Sr. Adv.
Ms. Mayuri Raghuvanshi, AOR
Mr. Vyom Raghuvanshi, Adv.
Ms. Purat Wali, Adv.
Mr. Subhro Prokas Mukherjee, Adv.
Mr. Ishan Das, Adv.                 

For Respondent(s)  
Mr. K.K. Venugopal, AG

                    Mr. K.M. Nataraj, ASG
Mr. Wasim Qadri, Adv.
Ms. Sunita Sharma, Adv.
Mr. R.R. Rajesh, Adv.
Mr. Mohd. Akhil, Adv.
Ms. Neela Kedar Gokhale, Adv.
Mr. Amrish Kumar, AOR
Mr. Mukesh Kumar Maroria, AOR

                    Mr. K. Parameshwar, AOR (Amicus Curiae)
Ms. A Sregurupriya, Adv.
Mr. Prasad Hedge, Adv.

                    Ms. Preetika Dwivedi, AOR
Mr. Rahul Raj Mishra, Adv.
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                    Mr. Sudhanshu S. Choudhari, AOR
Mr. Mahesh P. Shinde, Adv.
Ms. Rucha Pande, Adv.

                    Mr. Sandeep Sudhakar Deshmukh, AOR

                    Mr. Jaideep Gupta, Sr. Adv.
Mr. Kunal Chatterji, AOR
Ms. Maitrayee Banerjee, Adv.
Mr. Rohit Bansal, Adv.

                    Mr. Apoorv Kurup, AOR
Ms. Nidhi Mittal, Adv.

                    Mr. Annam D. N. Rao, AOR

                    Mr. P. I. Jose, AOR
Mr. Jenis V. Frensis, Adv.
Mr. Prashant K. Sharma, Adv.

                    Mr. Sharan Thakur, Adv.
Mr. Mahesh Thakur, AOR
Mr. Siddhartha Thakur, Adv.

                    Mr. Naresh K. Sharma, AOR

                    Mr. Sanjai Kumar Pathak, AOR
Ms. Shashi Pathak, Adv.

                    Mr. Nikhil Goel, AOR

                    Ms. Pragati Neekhra, AOR

                    Mr. Anupam Raina, AOR
Mr. Sunando Raha, Adv.

                    Mr. Krishnanand Pandey, AOR

                    Mr. T. G. Narayanan Nair, AOR
Mr. Manish Nair, Adv.
Ms. Priya Balakrishnan, Adv.

                    Mr. A. Radhakrishnan, AOR

                    Mr. Arjun Garg, AOR
Ms. Sagun Srivastava, Adv.

                    Mr. Sibo Sankar Mishra, AOR
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                    Mr. Ashok Mathur, AOR

                    Mr. Mukul Kumar, AOR

                    Mr. Avneesh Arputham, Adv.
For M/s. Arputham Aruna And Co, AOR

                    Mr. Mukesh K. Giri, AOR

                    Mr. Mahfooz Ahsan Nazki, AOR
Mr. Polanki Gowtham, Adv.
Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Mr. K.V. Girish Chowdary, Adv.
Ms. Rajeswari Mukherjee, Adv.

                    Mr. Shuvodeep Roy, AOR
Mr. Kabir Shankar Bose, Adv.
Mr. Ishaan Borthakur, Adv.

                    Mr. Manish Kumar, AOR

                    Ms. Aswathi M.K., AOR

                    Mr. Ravindra Lokhande, Adv.
Dr. Abhishek Atrey, AOR
Ms. Ambika Atrey, Adv.
Dr. Vidyottma Jha, Adv.

Mr. Kamal Trivedi, AG
                    Ms. Deepanwita Priyanka, AOR

                    Mr. Baldev Raj Mahajan, AG
Mr. Arun Bhardwaj, Sr. Adv./Addl. AG
Mr. Rahul Kumar Sharma, Adv.
Mr. Abhishek Sharma, Adv.
Ms. Gauraan, Adv.
Mr. Vishwa Pal Singh, AOR

                    Mr. Ashok Sharma, Sr. Adv./AG
Mr. Vikas Mahajan, Sr. Adv./AAG
Mr. Vivek Mahajan, Adv.
Mr. Vidit Anand, Adv.
Mr. Vinod Sharma, AOR
Mr. Surinder Singh Manak, Adv.
Mr. Parijat Som, Adv.
Mr. Arvind Kumar, Adv.
Mr. Prahlad Naryan Singh, Adv.
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                    Ms. Taruna Ardhendumauli Prasad, AOR
Ms. Deepika Gupta, Adv.

                    Mr. Barun Kumar Sinha, Addl. Adv. Gen.
Mr. Rajiv Dwivedi, Standing Counsel
Mr. Anando Mukherjee, AOR
Mr. Shwetank Singh, Adv.

                    Mr. Nikhil Goel, AAG
Mr. V. N. Raghupathy, AOR

                    Mr. G. Prakash, AOR

Mr. Saurabh Mishra, AAG, MP
                    Mr. Sunny Choudhary, AOR

Ms. Anuradha Mishra, Adv.

                    Mr. Samrat Krishnarao Shinde, Adv.
Mr. Rahul Chitnis, Adv.
Mr. Sachin Patil, AOR
Mr. Aaditya A. Pande, Adv.
Mr. Geo Joseph, Adv.
Ms. Shwetal Shepal, Adv.

                    Mr. Pukhrambam Ramesh Kumar, AOR
Ms. Anupama Ngangom, Adv.
Mr. Karun Sharma, Adv.

                    Mr. Amit Kumar, Adv. Gen.
Mr. Avijit Mani Tripathi, AOR
Mr. Kynpham V. Kharlyngdoh, Adv.
Mr. Upendra Mishra, Adv.
Mr. T.K. Nayak, Adv.

Mr. Siddhesh Kotwal, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Manya Hasija, Adv.
Ms. Pragya Barsaiyan, Adv.
Mr. Akash Singh, Adv.                    
Mr. Nirnimesh Dube, AOR

                    Mr. Balgopal, Sr.Adv./AG of Nagaland
Ms. K. Enatoli Sema, AOR
Ms. Nitya Nambiar, Adv.
Mr. Vitso Rio, Adv.
Mr. Amit Kumar Singh, Adv.

                    Mr. Shibashish Misra, AOR

                    Ms. Ranjeeta Rohatgi, AOR
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                    Mr. Mahendra Singh Singhvi, Adv. Gen. 
Dr. Manish Singhvi, AAG
Mr. Ashish Kumar, AAG
Mr. Arpit Prakash, Adv.
Mr. Milind Kumar, AOR

                    Mr. Sameer Abhyankar, AOR

                    Mr. M. Yogesh Kanna, AOR

                    Mr. S. Udaya Kumar Sagar, AOR
Ms. Sweena Nair, Adv.
Mr. Deepak Prakash, AOR
Mr. Nachiketa Vajpayee, Adv.
Ms. Divyangna Malik, Adv.
Mr. Pawan Kumar Dabas, Adv.
Mr. Abhishek Bhati, Adv.

Mr. Nishe Rajen Shonker, AOR
Ms. Anu K Joy, Adv.
Mr. Alim Anvar, Adv.

                    Mr. Raghvendra Singh, Adv. Gen.U.P.
Mr. Sanjay Kumar Tyagi, AOR
Mr. Ajay Kumar Pandey, Adv.

                    Mr. Sudarshan Singh Rawat, AOR
Mr. Anil Kumar, Adv.

                    Mr. Parijat Sinha, AOR

                    Ms. Madhumita Bhattacharjee, AOR
Ms. Srija Choudhury, Adv.
Mr. Annant, Adv.

                    Ms. G. Indira, AOR
Ms. Habilila Nana, Adv.

                    Mr. Raj Bahadur Yadav, AOR

                    Mr. Chirag M. Shroff, AOR

                    Mr. Aravindh S., AOR
Ms. C. Rubavathi, Adv.

Mr. Sameer Parekh, Adv.
Mr. Kshatrashal Raj, Adv.
Ms. Tanya Chaudhry, Adv.
Ms. Pratyusha Priyadarshini, Adv.
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     Ms. Nitika Pandey, Adv.
                   For M/s. Parekh & Co., AOR

                    Mrs. Anjani Aiyagari, AOR
Mr. K. Sriram, Adv.
Ms. M.V. Rama, Adv.

                    Mr. Ankur Kashyap, AOR
Mr. Ajith Ranganathan, Adv.
Mr. Rohit Rajershi, Adv.
Mr. Abhay Singh, Adv.
Mr. Aman Bajaj, Adv.

                    Mr. Uday B. Dube, AOR

Mr. V. Giri, Sr. Adv.
                    Mr. Gopal Jha, AOR

Mr. Goutam Singh, Adv.
Mr. Shreyash Bhardwaj, Adv.
Mr. Nishant Verma, Adv.

Mr. Raghavendra S. Srivatsa, Adv.
Mr. Venkitasubramoniam T.R., Adv.
Mr. Rahat Bansal, Adv.
Mr. Likhi Chand Bonsle, Adv.
Ms. Komal Mundhra, Adv.

Mr. Darpan KM, Adv.
Ms. Amrita Sharma, Adv.
Mr. Rajat Jonathan Shaw, Adv.
Mr. D.K. Devesh, AOR

Mr. V. Krishnamurthy, Sr. Adv.
Dr. Joseph Aristotle S., AOR
Ms. Preeti Singh, Adv.
Ms. Nupur Sharma, Adv.
Mr. Sanjeev Kumar Mahara, Adv.

Mr. Ankur S. Kulkarni, AOR
Ms. Uditha Chakravarthy, Adv.

Mr. Vivek Kolhi, Adv. Gen.
Mr. Sameer Abhyankar, AOR
Ms. Yeshi Rinchhen, Adv.
Mr. Abhinav Mishra, Adv.
Ms. Nishi Sangtani, Adv.
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          UPON hearing the counsel the Court made the following
                             O R D E R

The Court is convened through Video Conferencing.

Heard Mr. Gourab Banerji, learned Senior counsel appearing for

the   petitioner   –   All   India   Judges’   Association,   Mr.   V.   Giri,

learned Senior counsel appearing for the All India Retired Judges’

Association, Mr. Jaideep Gupta, leaned Senior counsel appearing for

the Calcutta High Court, Mr. K. Parameshwar, learned Amicus Curiae,

Mr. K.K. Venugopal, learned Attorney General for India and other

learned   Senior   counsels/learned   counsels   appearing   for   the

States/Union Territories/High Courts at length.

We find that it would be appropriate for us to decide the

first   two   issues   on  priority   basis,  i.e.,   one   relating   to   Pay

Scales   to   the   subordinate   Judiciary   and   the   other   relating   to

pensionary/retiral benefits, keeping in mind the long pendency of

these two issues.

In   view   of   the   above,   we   direct   all   the   State

Governments/Union Territories to give their objections in writing

in a short written note to the learned Amicus Curiae on his email

id  vakil.parameshwar@gmail.com  so as to enable him to prepare a

comprehensive   report   containing   such   objections   and   the

Commission’s observations in relating to such objections, if any.  

Learned Attorney General for India wants to give his short

written objections in the matter and he has informed us that on

behalf of Union of India, Mr. K.M. Nataraj, learned Additional

Solicitor General would give objections. 

All the objections must reach the learned  Amicus Curiae  and

this Court preferably within a period of one week from today to

enable us to fix a date for passing appropriate Orders in the

matter.

Application   filed   by   the   learned  Amicus   Curiae  seeking

exemption from filing notarized affidavit is allowed.

mailto:viz.Vakil.Parameshwar@Gmail.com
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Taking   into   consideration   the   averments   made   in   the

application filed by the learned Amicus Curiae seeking extension of

time for continuity of the Commission and enable it to file final

Report, time is extended for another period of three months.

  (VISHAL ANAND)                                  (R.S. NARAYANAN)
ASTT. REGISTRARcumPS                           COURT MASTER (NSH)
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